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THE HON'BLE MR.GOPAL HXISHMA, VICE CHAIRMAL
VHE HON'BIE MR, Wl KGVERMA, ADMINISTRALT IVE MuMEER

PaR HON' BIE MR LGOPAL HRISHNA =

Applicant F.Pa.Agrawal has prayed in this applicatio

under sec. 19 of the Administrative Tribunalg.ict, 1945,that

the impugped order dated 20.3,95(Annex.b-1) striking e of
the applicant from the post of Telecom District Manager ,Jodhiux

and the impugned order dated 30.3.95 (Anrex,A-2) passed by
regpondent no. 2 showing him as relieved on 20 ¢3.95 instead

of 24.,32.,25 from the post of Telecom Distrist Manager ,Jod hpur,
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may be declered illcgal,without jurisdiction and the sane

ke quashed.
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2 We have heard the learned counsel for the applicant
and Shri 3unil Joshi brief holder for Shri J.2.J0zhi,counssl
for the respondents.and have perused the records,

3, The contention of the applicant is that Jodhpour

Telecom District 4s pot under the General Manzger . Telecom

Cf\d\/\%dﬁ (Mest) ,Jodhpur, as per Telecom Directorate Memo NO, 6«81
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89-’1".13;-»1 datéd 7.6;91 and the General Manager, Telecom
(West), Jodhpur, was not competent to strike off the
applicant frorﬁ the Apost of Telecom District Manager,Jodthpur,
The applicant has nct made any representatior] in regard to

his grievance.
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4. In the circumstances, we dispose of this O.A.]_With‘

a direction to the applicant to make a representation to

the concerned higher authority in regard to his grievarmce.

- If any representation is filed to the concerned authority,

the same may be decided through a speaking order.
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Part Il and I destroyed
in my presence on.?./f.(.?.r?/(')}?/
under the supervision of
section cuicer { ] as per
order dated M\qu’o
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